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GOVERNMENT OF INDIA,
MINISTRY OF LAW & JUSTICE .
INCOME TAX APPELLATE TRIBUNAL :
~FLORA HOUSE”, 46, NAPIER TOWN, ,..

.

NEAR KRISHNA HOTEL,
JABALPUR (MP) — 482001
PHONE NO. - 0761 2450543
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5"February, 2026
L

NOTICE INVITING OBJECTION. IF ' ANY
FROM ASSESSEE/DEPARTMENT FOR
WEEDING OUT OF OLD APPEAL RECORDS

are pending before the Hon’bje tligh Cour '

( [ncome Tax Appeliate Tribunal, Jabalpur Bench, Jabalpur proposes to '
5' weed out old records in accordance with rules pertaining to appeals disposed

‘ during January 2018 to Decem ber,2018.

Pi ';f's , Assessee’s representatives/Department representatives  are hereby

;g flg' requested to intimate whether any appeal against the order of the Tribunal
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